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Publication  of book on  Writings of 
Rabindra Nath Tagore 

837. SHRIMATI KANAK MUKHERJEE: 
Will the Minister of EDUCATION be 
pleased t0 stale. 

(a) whether it has come to Government's 
notice that some unscrupulous publishers of 
Delhi have published the Rabindra 
Rachanabali in Hindi which is available at 
book stalls; 

(b) whether Government are aware that 
some of the books which these publishers 
released in the market for sale are not at all 
the writings of Gurudev Rahin-draoath 
Thakur; 

(c) w h e t h e r  Government have taken 
any   action  against   those   publishers; 

(d) if  so,  the  details  thereof;  and 

(e) if not, what are the reasons for delay 
in taking action? 

THE MINISTER OF EDUCATION (SHRI 
K. C. PANT): (a) and (b) No complaint has 
been received regarding the unauthorised 
publication of Rabindra Rachanabali in 
Hindi, or regarding some fake books having 
been brought out under the name of Gurudev 
Rabindra Nath Tagore. 

(c) to (e) Under the provisions of the 
Indian Copyright Act, copyright is a 
properietory right and it is for the owners of 
copyright to institute necessary civil or 
criminal proceedings in the appropriate court 
of law for enforcing their rights. The Visva 
Bharati University is the copyright owners of 
the works of Gurudev Tagore. The 
Government cannot suo moto initiate 
proceedings in the matter. 

 

 


